
  INDUSTRIAL ALL RISK POLICY- ADD ON WORDINGS 

                                    Industrial All Risk- Add-on Wordings                                 

MULTIPLE INSURED CLAUSE 
If in any Section The Insured comprises of more than one party each operating as a 
separate and distinct entity, this Policy of Insurance shall, unless otherwise provided for in 
this Policy of Insurance, apply as if a separate policy had been issued to each of these 
parties provided always that The Insurer’s overall liability towards the parties that 
constitute The Insured in any Section shall not exceed the Sum Insured and any limits of 
indemnity specified in The Schedule to that Section. 
Any payment made by The Insurer to any Insured Party as a result of an occurrence of 
loss or damage shall reduce, by the amount of that payment, The Insurer’s liability towards 
all Insured Parties that constitute The Insured arising from that occurrence under this 
Policy of Insurance. 

  


